NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2" FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELH]I

In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member

DAILY CAUSE LIST DATED 15.06.2021 (TUESDAY)

COURT — 111 (VIRTUAL MODE)

11:00 AM

(Technical)
For Directions
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Mukesh N. Desai Rajendra Beniwal Dhiren R. Dave-R1,
(Ins) No. 780 of Vs. R2 & R4
2020 Piyush Patel & Ors. Sumit Kansal-R3
2. Competition App. | Lifestyle Equites CV & Ors. Sangeeta Goel Shama Nargis
(AT) No. 20 of Vs.
2020 Competition Commission of India &
Ors.

For Admission (After Notice)

3. Comp. App. (AT) | Canara Bank (Erstwhile Syndicate Anju Jain
(Ins) No. 281 of Bank)
2021 Vs.
R.S. Builtwell Pvt. Ltd.
4, Comp. App. (AT) | Yuvraj Agarwaal & Anr. Aditya Parolia
(Ins) No. 340 of Vs.
2021 Aspek Media Pvt. Ltd.
5. Comp. App. (AT) | Rahul Arunprasad Patel Heena George Prakruti Josh-R1
(Ins) No. 346 of Vs.
2021 Invesco Asset Management (India) Pvt.
Ltd. & Anr.
Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Officiating Chairperson

-sd/-

Registrar



http://www.nclat.nic.in/

